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use of the Devanagari form of 
numerals in addition to the inter­
national form of Indian numerals and 
not in place of the international form 
o f numerals as stated in the question. 
The President has authorised the use 
of the Devanagari form of numerals 
in addition to the international form 
of Indian numerals for warrants of 
appointment of:

(i) Governors,
(ii) Judges of Supreme Court, and
(iii) Judges of High Courts.

(c) The general policy for the use 
of the international form of Indian 
numerals is as laid down in Article 
343 of the Constitution.

Indo-Pakistan Financial team

fgfcri D. C. Sharma: 
tSIiJ Shri W odejar:

[  Shri Anirudh Slnha:
Will the Minister of Finance be 

pleased to state:
(a) whether any date has been 

fixed for the meeting of the Finance 
Ministers of India and Pakistan to 
resolve the outstanding financial 
issues between India and Pakistan; 
and

(b) if so, what is the date?
The Deputy Minister of Finance 

(Shri B. R. Bhagat): (a) and (b). No, 
Sir. No such date has yet been fixed.
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